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Shri Justice K. M. Agarwal -

s order which i <= +1..

this subject matter of-ontesipt petition has heen stayed hy High
-Mas feoorded .He ordersheet dated 28.S.,gg:

Of that stay, these cproceedings have become
• -tayisvaoatedorTrihunai.s o

affirmed by the High Court th

- approaoh

application for contempt.
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2. Subject to observations aforesaid, this

contempt petition is dismissed as having become

i nfructuous.

( K. M. Agarwal )
Cha i rman

( R . K. Ja )
Member (A)

r?:

-




